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Contraband goods seized from Central
Warehousing Corporation godown at Gur-
gaon Road

946. SHRr J. P. GOYAL; Will (lie
Minister of FINANCE be pleased to-

state:

(a) whether it is a fact that the Cus-
toms authorities have seized contraband
goods consisting of video cassette recor-
ders and watch cells valued at lakhs of
Central
Corporation godown at Gurgaon Road io

the third week of June, 1984;

rupees from the Warehousing

(b) whether it iy a fact that or earlier
occasions also smuggled goods were seized
from the Central Warehousing Corpora-
tion godown;

(c) if so, what are the details of the
smuggled goods seized from the Central
Warehousing Corporation godowns sa

' far during the last three years; and

(d) what steps'Government have taken

k> check such incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S.M.
KRISHNA): (a) and (b) Yes, Sir.

(c) In all 47 cases of seizure of goods
have been made from 1.1.1981 to June,
1984 at Central Warehousing Corporation's



